IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 08.08.2024

Case No.

1 |R.K BARIK 22862/20 08.08.2024 2BLAPL/134O/202 10 c

2 |y pas 22876/20 08.08.2024 iBLAPL/7807/2O2 10 c
VIVASWAT 66880/20 ABLAPL/7874/202

I M e 08.08.2024 |} 10 c

4 |Bk Dpas 52893/20 08.08.2024 2BLAPL/7810/202 10 c

5 |s pas 52895/20 08.08.2024 |FA/228/2001 7 U

6 K SAHOO 52903/20 08.08.2024 ARBP/1/2022 7 U

7 |px BARIK 52904/20 08.08.2024 BLAPL/1703/2024 |10 c
s K 66905/20 WP (C) /14855/202

T R 08.08.2024 |, 7 U

9 P N NAYAK 22908/20 08.08.2024 ?P(C)/15424/201 7 U

10 [N saHOO 22911/20 08.08.2024 [BLAPL/3466/2024 |10 c

11 |p N NAYAK 22913/20 08.08.2024 |SA/264/1986 7 U
SRIKANTA  |66914/20 WPC (OB) /714/201

12 [ (o 08.08.2024 | 10 c
SRIKANTA  |66915/20 WEC (OR) /713/201

13 [ os 08.08.2024 | 10 c

14 |p n navag 00917720 |49 0g.2024 [WEC(ORC)/1611/2 |, U

24 015

15 |p JENA 52919/20 08.08.2024 QP(C)/20800/201 7 U
s K 66921/20

16 |0 m e oo 08.08.2024 WP (C)/8199/2022 |7 U

17 |p KMISHRA 22925/20 08.08.2024 ?P(C)/22301/201 7 U




66927/20

WP (C) /28269/202

18 |pC DAS(2) |50 08.08.2024 [} 7
19 R ¢ MupuLt 26928720 4o 0g. 024 WEC(OR) /1714720 |,
24 19

20 |PC DAS (2) 22929/20 08.08.2024 QP(C)/28741/2O2 7

SRIKANTA 66930/20 WPC (OA) /716/201
21 P e 08.08.2024 | 10

63.00,3%

s 66931/20 WP (C)/19989/201 '

22 | onntk log 08.08.2024 |1 7 63 sent
to xerox

SRIKANTA  |66932/20 WPC (OR) /715/201
23 N o 08.08.2024 |} 10
24 |A MOHANTY §2933/20 08.08.2024 [WP(C)/8489/2006 |7
25 |p NAYAK §2934/20 08.08.2024 QP(C)/26815/202 7
26 |p NAYAK §2935/20 08.08.2024 QP(C)/4O518/202 7
27 JYOTIRANJA |66937/20 08.08.2024 WP (C) /15566/202 7

N 24 4
28 |A MOHANTY 52938/20 08.08.2024 ?P(c)/22708/201 7
29 |p SAHU 52940/20 08.08.2024 |CRLMP/553/2024 |7
30 |[B K PARDHI 22941/20 08.08.2024 |LAA/5/2023 7
31 |B K PARDHI 32942/20 08.08.2024 |CRLMC/2400/2024 |7
32 |p saMAL 22943/20 08.08.2024 gP(c)/l5300/201 7
N 66944/20 [ o (o oo, [WP(C)/29352/202 |

24 0

34 |G JAYSINGH 22945/20 08.08.2024 ZP(C)/11227/200 7
35 M DAS 52946/20 08.08.2024 |CRLMC/298/2018 |7
36 |s BARIK 52947/20 08.08.2024 RSA/304/2010 7
37 |s PALAI 22948/20 08.08.2024 ZP(C)/21383/201 7
38 |S PALAT 22950/20 08.08.2024 [WP(C)/1965/2019 |7
39 |S MISHRA 22953/20 08.08.2024 [WA/1981/2024 7
40 |s x Brswarn 29299720 |05 08.2024 lwA/3103/2023 10

24




41 M BEHERA 55960/20 08.08.2024 |CRLMC/387/2002 |7 U

42 |B LENKA 52962/20 08.08.2024 |CMAPL/776/2022 |10 C

43 |A SAHOO 22965/20 08.08.2024 [FAO/153/2018 7 U

44 |D SWAIN 21002/20 08.08.2024 |JCRLA/35/2024 10 C

s |k o 67003/20 g0 g 50n4 (WP (C)/16191/201 | "

24 3

46 |S DAS 51004/20 08.08.2024 [WP(C)/6168/2023 |7 U
SURYA

47 |NARAYAN §1005/20 08.08.2024 BLAPL/2514/2024 |10 c
MISHRA
GANDHARB 67006/20

48 |20 AN o 08.08.2024 BLAPL/6104/2024 |10 c

49 |PK RATH §1034/20 08.08.2024 WP(C)/7420/2016 |10 c
GYANENDRA

50 |CHANDRA 51043/20 08.08.2024 ZP(C)/18030/202 10 c
SWAIN

51 |BK PARIDA 22047/20 08.08.2024 |CRLMC/1941/2024 |10 C

52 |MM NAYAK 21057/20 08.08.2024 ZP(C)/18052/202 10 C
GIRISH KU. |67066/20 WP (C)/18152/202

53 |sunpaRay |24 08.08.2024 |, 10 C

54 |M R SAHOO 21070/20 08.08.2024 ZP(C)/18099/202 10 c
G D 67071/20 WP (C)/18194/202

55 |uALLICK o 08.08.2024 |, 10 C

56 |SK BEHERA ;71085/20 08.08.2024 |SA0O/3/2023 10 C

57 |KC PANDA 22086/20 08.08.2024 |SA0O/3/2023 10 C

58 |SK SWAIN 52090/20 08.08.2024 |CRLMP/693/2024 |10 C

59 |AK MOHANTY 21104/20 08.08.2024 [TRP(C)/352/2023 |10 C

60 |[K C SAHU 51123/20 08.08.2024 |SA/325/1999 7 U

61 |B SINGH 21124/20 08.08.2024 gP(c)/14224/200 7 U

62 |S K MANDAL 32125/20 08.08.2024 gP(c)/24319/201 7 U

163 |S K MANDAL [67126/20 |08.08.2024 [WP(C)/7009/2024 |7 U




124

64 |S K MANDAL 51127/20 08.08.2024 |WP(C)/7767/2024 |7 U
65 |S K MANDAL 32130/20 08.08.2024 |WP(C)/7254/2024 |7 U
66 |S K MANDAL 22131/20 08.08.2024 WP (C)/7540/2024 |7 U
67 |S K MANDAL 21132/20 08.08.2024 QP(C)/13182/2O2 7 U
68 |G C BARIK 21133/20 08.08.2024 gp(c)/l8555/202 10 c
69 |S K MANDAL 22134/20 08.08.2024 QP(C)/13181/2O2 7 U
70 |s K MANDAL 22135/20 08.08.2024 |WP(C)/4971/2024 |7 U
71 |B TRIPATHY 22136/20 08.08.2024 |CRLMP/1122/2024 |10 c
72 iiizﬁiA 22137/20 08.08.2024 ZPC(OA)/482/201 10 c
BEHERA
73 | K MANDAL §2138/20 08.08.2024 WP (C)/9352/2024 |7 U
74 |s K MANDAL 22139/20 08.08.2024 |WP(C)/8183/2024 |7 U
75 |S K MANDAL 22140/20 08.08.2024 WP (C)/8627/2024 |7 U
76 |S K MANDAL 22141/20 08.08.2024 WP (C)/7725/2024 |7 U
77 |s &k MaNDAL 21142/20 08.08.2024 WP (C)/7726/2024 |7 U
78 |S K MANDAL 21143/20 08.08.2024 WP (C)/9362/2024 |7 U
79 |S K MANDAL 21144/20 08.08.2024 WP (C)/9357/2024 |7 U
80 |S K MANDAL 22145/20 08.08.2024 ?P(c)/29539/202 7 U
81 |S K MANDAL 32146/20 08.08.2024 WP (C)/9467/2024 |7 U
82 |S K MANDAL 22147/20 08.08.2024 WP (C)/1578/2023 |7 U
83 |M R SAHOO 32148/20 08.08.2024 QP(C)/13581/202 10 c
84 |S K MANDAL 21149/20 08.08.2024 ?P(C)/32790/202 7 U
85 M R SAHOO 51150/20 08.08.2024 ZP(C)/13584/202 10 c
186 |S K MANDAL [67151/20 |08.08.2024 [WP(C)/8555/2024 |7 U




124

87 MANDAL 21152/20 08.08.2024 |WP(C)/8186/2024 |7
88 SAHOO 31153/20 08.08.2024 ZP(C)/13590/202 10
89 MANDAL 22154/20 08.08.2024 WP (C)/6530/2024 |7
90 MANDAL 22155/20 08.08.2024 ZP(C)/11182/202 7
91 MANDAL 22156/20 08.08.2024 ZP(C)/12291/202 7
92 SAHOO 22157/20 08.08.2024 ?P(c)/13588/202 10
93 MANDAL 52158/20 08.08.2024 |WP(C)/7898/2022 |7
94 MANDAL 52159/20 08.08.2024 |WP(C)/9400/2024 |7
95 MANDAL 51160/20 08.08.2024 ZP(C)/11222/202 7
96 SAHOO 51161/20 08.08.2024 ZP(C)/13589/202 10
97 SAHOO 51162/20 08.08.2024 ZP(C)/13591/202 10
98 MANDAL 51163/20 08.08.2024 fP(c)/11183/202 7
99 SAHOO 21164/20 08.08.2024 ZP(C)/13593/202 10
éo MANDAL 22165/20 08.08.2024 |[WP(C)/7728/2024 |7
}0 MANDAL 21167/20 08.08.2024 WP (C)/7067/2024 |7
;o ANDAL 21168/20 05 082004 gP(C)/25635/201 ;
éo MTSHRA 22169/20 08.08.2024 |WA/1782/2024 10
10 MANDAL 52170/20 08.08.2024 |WP(C)/7200/2024 |7
éo MANDAL 31171/20 08.08.2024 |WP(C)/9952/2024 |7
éo ANDAL 32173/20 05082024 ?P(C)/10136/202 ;
%0 MANDAL 22174/20 08.08.2024 |[WP(C)/8224/2024 |7
éo ANDAL 21175/20 05082024 ZP(C)/10063/202 ;
;0 ANDAL 52176/20 05 08 2024 ZP(C)/12255/202 ;




11 S K MANDAL 67178/20 08.08.2024 WP (C)/13184/202 . U
0 24 2

11 S K MANDAL 52179/20 08.08.2024 |WP(C)/9365/2024 |7 U
;1 S K MANDAL 21181/20 08.08.2024 |WP(C)/9355/2024 |7 U
11 S K MANDAL 67182/20 08.08.2024 WP (C)/31553/202 . .
3 24 1

11 S K MANDAL 22183/20 08.08.2024 |WP(C)/7415/2024 |7 U
él J D MUSULI 51184/20 08.08.2024 |TEST/1/2013 7 U
11 H K DASH 67185/20 08.08.2024 WP (C)/13425/201 . .
6 24 1

11 S MOHANTY 67186/20 08.08.2024 BLAPL/12151/202 . .
7 24 3

él S MOHANTY 51187/20 08.08.2024 |RSA/383/2015 7 U
11 7 P KAR 67188/20 08.08.2024 ABLAPL/3443/202 7 .
9 24 4

12 |PRAVAT CH. [67189/20 WP (C)/34698/202

o |REEERA 24 08.08.2024 3 7 U
12 67190/20 WPC (OAC) /2535/2

;] PX DAS o4 08.08.2024 016 7 U
;2 J BEHERA 22191/20 08.08.2024 |RFA/267/2010 7 U
12 |PRAVAT CH. [67192/20 WP (C) /34010/202

3 |BEHERA o4 08.08.2024 3 7 U
12 J BEHERA 21193/20 08.08.2024 |RFA/266/2010 7 U
12 |PRAVAT CH. [67194/20 WP (C)/34284/202

5 |BEHERA 24 08.08.2024 3 7 U
12 |PRAVAT CH. [67195/20 WP (C)/34011/202

¢ |BEHERA 24 08.08.2024 3 7 U
12 |PRAVAT CH. [67196/20 WP (C)/28995/202

7 |BEHERA 01 08.08.2024 3 7 U
12 |PRAVAT CH. [67197/20 WP (C) /33913/202

s |REHERA 24 08.08.2024 3 7 U
12 |PRAVAT CH. |67198/20 WP (C) /31467/202

5 |REHERA 24 08.08.2024 3 7 U
13 |PRAVAT CH. [67199/20 WP (C) /34134/202

0 |REEERA 24 08.08.2024 3 7 U
13 |PRAVAT CH. |67200/20 WP (C) /34129/202

1 |REEERA o4 08.08.2024 3 7 U
13 |PRAVAT CH. [67201/20 WP (C) /33725/202

> |oEHERA o4 08.08.2024 3 7 U
113 |PRAVAT CH. [67202/20 [08.08.2024 [WP(C)/30083/202 |7 U




3 |BEHERA 124 3

23 ggﬁ;ﬁ; CH. 21203/20 08.08.2024 QP(C)/34395/202
és Eﬁﬁgﬁi CH. 32204/20 08.08.2024 QP(C)/43194/202
23 ggﬁgﬁi CH. 22205/20 08.08.2024 QP(C)/42026/202
%3 ggﬁgﬁi CH. 22206/20 08.08.2024 QP(C)/43188/202
é3 ggﬁgﬁi CH. 22207/20 08.08.2024 QP(C)/42024/202
é3 g;ﬁ;ﬁ; CH. 21208/20 08.08.2024 gP(C)/40528/202
é4 ggﬁ;ﬁ; CH. 22209/20 08.08.2024 gP(C)/34132/202
14 ggﬁ;ﬁ; CH. 22210/20 08.08.2024 gP(C)/34125/202
24 Eﬁﬁgﬁi CH. 31211/20 08.08.2024 QP(C)/34138/202
é4 ggﬁgﬁ; CH. 21212/20 08.08.2024 QP(C)/34141/202
24 ggﬁgﬁ; CH. 21213/20 08.08.2024 QP(C)/34291/202
é4 g;ﬁgﬁ; CH. 51214/20 08.08.2024 gP(C)/34281/202
24 g;ﬁ;ﬁ; CH. 22215/20 08.08.2024 QP(C)/32314/202
%4 g;ﬁ;ﬁ; CH. 22216/20 08.08.2024 QP(C)/25022/202
é4 g;ﬁ;ﬁ; CH. 21217/20 08.08.2024 QP(C)/34282/202
é4 g;ﬁ;ﬁ; CH. 21218/20 08.08.2024 QP(C)/34295/202
35 ggﬁ;ﬁ; CH. 31219/20 08.08.2024 QP(C)/39065/202
15 ggﬁgﬁi CH. 21220/20 08.08.2024 QP(C)/31940/202
;5 ggﬁ;ﬁi CH. 31221/20 08.08.2024 [WP(C)/4065/2024
é5 v CH. 52222/20 08.08.2024 |WP(C)/3339/2024
25 ggﬁgﬁi CH. 52223/20 08.08.2024 gP(C)/42952/202
éS ggigii CH. 21224/20 08.08.2024 gP(C)/38190/202
25 ggﬁgﬁi CH. 21225/20 08.08.2024 QP(C)/43185/202




%5 ggﬁ;ﬁ; CH. 21226/20 08.08.2024 |WP(C)/325/2024 |7
é5 ;Eﬁ;ﬁi CH. 31227/20 08.08.2024 |WP(C)/2874/2024 |7
35 ggﬁgﬁ; CH. 22228/20 08.08.2024 v3\1P(C)/42959/202 7
36 ggﬁgﬁi CH. 22229/20 08.08.2024 WP (C)/4699/2024 |7
16 ggﬁ;ﬁi CH. 21230/20 08.08.2024 WP (C)/3350/2024 |7
;6 ggﬁ;ﬁ; CH. 21231/20 08.08.2024 |WP(C)/5018/2024 |7
§6 PRAVAT CA. 32232/20 05052024 gP(C)/40829/202 ;
16 Eﬁﬁgﬁi CH. 31233/20 05 052024 QP(C)/29577/202 ;
é6 Eﬁﬁgﬁi CH. 31234/20 05 082004 QP(C)/34601/202 ;
? ggi@;CH.§?3MQOOsﬁsjoﬂlgﬂcﬂ3u2ﬂ2w ;
ysEgﬁg(ﬁ.§?3wzoO&O&2w429mn3w9y2w ;
26 PRAVAT CH. 21237/20 05 052024 gP(C)/34894/202 ;
é6 PRAVAI CH. 22238/20 05 052004 QP(C)/30701/202 ;
é7 g;ﬁ;ﬁ CH. ;32239/20 08.08.2024 Y;UP(C)/34115/202 7
17 g;ﬁ;ﬁi CH. 21240/20 05052024 QP(C)/34126/202 ;
;7 PRAVAT CH. 32241/20 0508 . 2024 QP(C)/27652/202 ;
§7 SAMgi 22243/20 05 082024 ZP(C)/18326/202 ;
27 ﬁéLiiCK 52246/20 05 08 2024 QP(C)/18368/202 o
é7 ;ﬁﬂigSH 22248/20 0508 . 2024 ZP(C)/18382/202 "
BRAHMA
27 M. KAR 21250/20 08.08.2024 ZP(C)/18589/202 10
%7 EV.GAI;;] ;71251/20 08.08.2024 YZP(C)/18997/202 10
é7 ZAHgé 52254/20 0508 . 2024 gP(C)/17211/202 o
37 J P KAR 52255/20 08.08.2024 |WP(C)/356/2007 |7 25'00'3*




document

in dms
és S MOHARANA 51263/20 08.08.2024 |CMAPL/97/2024 10
18 |J K 67266/20 WP (C)/14165/201
1 |MoHARANA 24 08.08.2024 s 10
18 |J K 67267/20 WP (C)/14166/201
> |MonarRana 24 08.08.2024 s 10
28 M R SAHOO 21269/20 08.08.2024 |CRLMC/933/2024 |10
18 |SARAT 67271/20
2 |swaln 24 08.08.2024 |FAO/143/2024 10
18 |UMESH CH 67273/20
5 |pora o4 08.08.2024 |CRLMC/2232/2024 |10
UMESH
28 CHANDRA §1274/20 08.08.2024 |CRLMC/2235/2024 |10
DORA
18 |PRASANJIT [67279/20
7 |BEHERA 24 08.08.2024 |[CRLMC/2474/2024 |10
18 |ANIMA 67280/20
s |xuMART DET |2a 08.08.2024 |[CRLMC/1294/2024 |10
18 |H.K. 67285/20 WP (C)/27813/202
9 IMOHANTA 04 08.08.2024 5 10
ég P.K. DAS 22286/20 08.08.2024 [WP(C)/2425/2023 |10
19 R.K. BARIK 22287/20 08.08.2024 |[WP(C)/2152/2022 |10
19 |G 67288/20 ABLAPL/4798/202
2 |CHAITANYA |24 08.08.2024 4 10
19 |SANJAY 67298/20
3 |kUMAR SARU |24 08.08.2024 WA/222/2015 7
19 D K NAIK 21300/20 08.08.2024 BLAPL/3805/2024 |10
é9 N.K. ROUT 51303/20 08.08.2024 |CRLREV/253/2024 |10
29 L. MOHANTY 22306/20 08.08.2024 |CRLREV/128/2024 |10
2 DFA
%9 D P DASH SZ3OS/20 08.08.2024 [MACA/112/2010 7 byhand
bhagi
ég D.K. PANDA 22309/20 08.08.2024 |CRLREV/128/2024 |10
19 B SAMAL 67310/20 08.08.2024 WP (C)/42634/202 10
9 24 3
PRAVASH
éo CHANDRA 21312/20 08.08.2024 ZP(C)/12189/202 10

MAHAPATRA




20 [n. 67313/20 WP (C) /12189/202
1 |TRIPATHY |24 08.08.2024 |, 10
20 |SATRUGHNA (67316/20 WP (C) /29650/202
2 DASH A 24 08.08.2024 3 10
PRANAYANEE
20 DASMOHAPAT ;71317/20 08.08.2024 ZZBLAPL/3O49/2O2 o
RA
20 |SATRUGHNA 67318/20 WP (C) /29650/202
4 |DASH A 24 08.08.2024 |, 10
20 g park (87319720 lgg g 2024 [RBLAPL/2616/202 1,
5 24 4
20 Iy c. samar 87320720 1o g pgpg [WP(C) /149337202 1
6 24 4
20 | parra (67322/20 4o o 5gpg [WP(C)/15644/202 |4
7 24 4
20 [p.k. 67324/20 WP (C)/16814/202
8 |MOHANTY 24 08.08.2024 |, 10
20 [n.k. 67327/20
o honanTy |24 08.08.2024 WP (C)/707/2024 |10
21 [n.k. 67328/20
o honanty |24 08.08.2024 WP (C)/650/2024 |10
21 [LAXMAN 67330/20
1 [BHOI 24 08.08.2024 [WP(C)/3810/2023 |10
21 16 r. parra (87333720 15 g 2024 [WP(C)/26513/202 1
2 24 3
ASHOK
il KUMAR 51334/20 08.08.2024 gP(C)/17086/202 10 |5.00,3%3
SARANGI
21 [p.k. 67335/20 WP (C) /13946/202
RABINDRA
2 kumar §7338/20 |og 0g 5054 |17 (€)/16863/202 |,
PATNAIK
RABINDRA
2 kumar §7339/20 |og 055054 17 (C)/16699/202 |,
PATNAIK
SITANSU
§1 MOHAN 22342/20 08.08.2024 YZP(C)/18617/202 Lo
SINGH
SITANSU
2% oman 07343/20 log 052024 [10 (C)/18615/202 4
SINGH
SITANSU
gl MOHAN 21344/20 08.08.2024 ZP(C)/18614/202 10
SINGH
SITANSU
32 MOHAN 22346/20 08.08.2024 YZP(C)/18613/202 Lo

SINGH




SITANSU
fz MOHAN 21347/20 08.08.2024 ZVP(C)/18559/202 Lo
SINGH
SITANSU
2% |moran 67349/20 143 5. 2024 [TP(C)/18641/202 |}
SINGH
23.00, 3*
22 |gaANHU 67353/20 |45g 0g8.2024 03C/201/1995 7 23
3 24 document
in dms
22 |PADMANAVA |67357/20 WP (C)/16337/202
22 |SRINIBASH 67358/20
5 |MOHANTY 24 08.08.2024 [WP(C)/8439/2024 |10
22 |S. K. 67359/20 ABLAPL/7869/202
| |Total |l843




